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the security forces in the Kashmir valley
during the pagt three months?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b) As per in-
formation available, Pakistan has conti-
nued to induct sophisticated weapons and
equipments into the State of Jammu &
Kashmir .to. sustain the ‘proxy war® laun-
ched by it m the State. Apar{ from AK.
Series rifles, guns, disposable rocket
lannchers, the weapons include S.V.D.
Dragunov sniper rifiles with telescopic
<ighis, remote control devices PK
machine gun, mortarg and explosives like
RDX,

The recoveries of armg and ammuny-
tions by the security forces in Kashmir
valley from November 1993 to January,
1994 include:

rocket launchers

—23
machine guns ~29
mortars . . . . —3
kalashnikov rifles 623
pistols . —258
guns --18
grenades —724
Bombs . —130
mines -1
rockets . —175
W/T sets -—353

Ex-parte Decrees against State Govem-
ment of Jammu and Kashmir

2400. SHRI JAGMOHAN: Will the

Minister of HOME AFFAIRS be pleased
to state:

- b

(&) 1 how marny caseg ex-parte decrees
have vwen passed in the Kashmir Valley
againse the State .Government/Staré Go-
verzmaal pnblic-Tndertakings; the Jaminu
anj ., Ky #niy -Bank. “by-the - courts " in-
Jammu .and -Kashmic other-than- the High-
Court;
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(b) whether the Kashmir Bar Associa-
cion has passed a resolugion prohibiting
the advocates to appear on behalf of (he
Government in any civil and  criminal
court in the Vailey; and

(©) if so, what action iy being taken
by _he Central Government to ser right
the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) to (c) The infor-
mation is being collected and will be laid
on the Table of the House.

Arrests in Connection with  Terrorism
Related Plans
2401, SHRT JAGMOIIAN: Wil  (he

Minister of HOME AFFAIRS be plea-ed
to state:

(a) how many persong have been appre-
hen-fed-arcested/interrogat 2l as suspects
accuse] in terrovism-rclated  plans to
cotree bomb explosions  and indulge in
other acts of subversion and violence
since 1st August, 1993;

(tv whether 1t is a fact that one Dr.
Jali, Ansari of Bombay has been identi-
fied as the Kingpin of a group jintending
to cause large-scale subversion/terrorismj
violenceldisturbances ia various parts of
the country to create panic and instability
ag a part of the overall olan to weaken
India;

{¢c) wha: are the detailed particulars
of such cases; and

(d) wha; follow-up action has bf:en
tuken or is being taken by the UD.IOI!
Government/States Government agencies?

THE MINISTER QF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRJ
RAJESH PILOT): (a) Six cases pertain-
ing to bomb blastg in various parts of the
country having occurred after 31.7.93 are
undsr investigation by the C.B.I. In these
cases a total of 20 accused persons have
been arrges;ted.

(b) .Tavestigations so far made . have ,
revealed- ¢hay Dr.. M. Jalies -Ansari - of
Bombay, . who,owes, alleg-1ance to an orga--.

msatlong called» ‘Tgnzlm -Tslahul . Mussal-
meen' had been organising -bomb blasts -



